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THE AUHATI H IGH COU AT GUW HATI
HIGH COURT OF ASSAM, NAGAI.AND, MEOMM AND ARUNACHAL PRADESH)

NO.HqVI{-112l2003/s766lA

Shri Saptarshi Garg,
Jt.Registrar (Mgilance),
Gauhati High Court,
Guwahat

Shri Nayan Shankar Baruah,
District and Sessions Judge,
Morigaon. r\

June, 2023.Dated Guwahati the a4
a<1

Sub: Casual leave.

Ref:- Your letter No. DJM/3547 Dated 23.06.2023.

Sir,
With reference to the above, I am directed to inform you that you have been

granted casual leave on 26.06.2023, alongwith station leave permission, from the
morning ot 24,06.2023 Utl the evening of 26.06.202it. Further, The Addl. Sessions
Judge<um-special Judge (Po6o), Morigaon and in her absence, the ne).t senior most Judicial
officer at the station will remain in charge of your Court and offce during your absence.

Yours faithfully,

9L1-
JT. REGISTRAR (WGII.ANCE)

Memo No.Hc.vrr-112/2oo3/s767lA. dated , 2f _ O 6_?eL3
Copyto: /

"y'. 
Th" Project Manager, Gauhati High Court.
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